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51. No. Name of the 5tatei 
Union Territory 

10. West Bengal 

11. Bihar 

12. Kamataka 

13. Andhra Pradesh 

14. Tamil Nadu 

15. Manipur 

16. Delhi 

Plan Outlay for Madhya Pradesh 

6334 SHRI MAHENDRA KUMAR SINGH 
THAKUR: Will the Ministerof PLANNING AND 
PROGRAMME be pleClsed to state 

(a) the amount sought by the Madhya 
Pradesh Government for plan-outlay for the 
year 1993-94 

(b) the total amount sanctioned by the 
Union Government In thiS regard: 

(c) whether any demand has been made by 
the Government of Madhya Pradesh to Increase 
thiS amount: and 

(d) if so. the reaclion of the Government 
thereto? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF PLANNING AND PROGRAMME 
IMPLEMENTATION (SHRI GIRIDHAR 
GOWANGO): (a) and (b). An outlay of RS.2400 
crores has been agreed for the Annual Plan 
1993-94 of Madhya Pradesh 

(c) No, Sir. 

(d) Does not arise 

Area (in acres) 

4260.435 

2957.595 

182.59 

501.60 

212.63 

89.22 

791.372 

[English] 

Budgetary Support to Khadi and Village 
Industry Commission 

6335. SHRI SUSHIL CHANDRA VARMA: 
Will the PRIME MINISTER be pleased to state: 

(a) the budgetary support provided to the 
Khadl and Village Industry Commission during 
the last three years: 

(b) the targets of employment generation 
ftxed during each ofth leastthree years and the 
actual achievements made: and 

(c) thetargetted and the actual produclion 
of Khadl dUring each of the last three years? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF INDUSTRY (DEPARTMENT OF 
SMALL SCALE INDUSTRIES AND AGROAND 
RURAL INDUSTRIES) (SHRI M. 
ARUNACHALAM): (a) Central Govemment 
releasedthefoflowing amounts of funds to Khadi 
and Village Industries Commission (KVIC) 
under plan during the years 1989-90.1990-91 
and 1991-92: 
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Year 

1989-90 

1990-91 

1991-92 

Funds released 
(Rs. in Crores) 

175.00 

186.00 

193.00 

(b) The targets and achievements in re-
spect of employment generation during the years 
1989-90.1990-91 and 1991-92areasunder:-

Year 

1989-90 

1990-91 

1991-92 

Employment generated 
(/akhspersons) 

Target Achievement 

47.39 46.26 

45.89 48.57 

50.01 50 16 

(c) The targetted and the actual production 
of Khadi during he years 1989-90,1990-91 and 
1991-92 are as follows:-

Year 

1989-90 

1990-91 

1991-92 

Khadi Production 
(Rs. in Crores) 

Target Achievement 

29224 257.87 

275.00 285.95 

310.00 328.64 

Forecast of Monsoon 

6336 SHRI SANAT KUMAR MANDAL: 
Will the PRIME MINISTER be pleased to state: 

(a) whet~er the meteorologists have by 
now been abletofOtaCaStabouthe nalure of this 
year's South-West monsoon: 

(b) the method used by then in predicting 
the monsoon's behavior; and 

(c) their long range monsoon forecast? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI 
BHUVNESHCHATURVEDI): (a)to(c).lndia 
Meteorological Department uses Power Re-
gression Model to forcacast the total quantum of 
monsoon trinfall over the country as a whole for 
the entire South-West Monsoon seasons (June 
to September). The Model uses observational 
data of a set of 16 regional and global land ocean 
atmospheric parametes. These parameters are 
physIcally related to the India summer monsoon 
raInfall and some observational data upto the 
cnd of May is requered of making the forcas!. 

Legal Aid Scheme in Goa 

6337. SHRI HARISH NARAYAN PRABHU 
ZANTYE: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Legal Aid Scheme for poor 
has been Introduced In Goa; . 

(b) if so, the details thereof and if not, the 
reasons therefor; 

(c) the steps taken to create awareness 
among poor people to avail themselves of free 
legal assistance under the aforesaid Scheme In 
the State; and 

(d) the achievements if any made by the 
Govemment of Goa during the last three years 
andthenumber ofpoorpeopleassistedtogether 
with the tolal amount spent thereon? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF LAW, JUSTICE AND COMPANY 
AFFAIRS(SHRIH.R.BHARDWAJ): (a) Yes, 
Sir. 

(b) Free Legal Aid & Advice Board has 
been constituted in the year 1981 with State Law 




